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Name of Corporate Debtor : KSL AND INDUSTRIES LIMITED
Date of Commencement of CIRP : 06.09.2019

List of Creditors as on : 03.11.2021

List of Operational Creditors (Government Dues)
(Amount in ₹)

Amount 
of any 
mutual 

dues, that 
may be 
set-off

Amount of 
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Details of claim admitted
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